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Use of barmful pesticides 

2128. SHRIMA TI OBETA 
MUKHERJEB: 

SHRI IN DRAJIT GUPTA : 

Wit I--the Minister of CHEMICALS 
AND FERTILIZERS be pleased to 
state: 

(a) whether Government are aware 
of a study conducted by the National 
Institut~ of Science and Technology 
D~velopment Studies (NISTAD), a wins 
of Council of Sc ientjfic and Industrial 
Research (CSIR), regarding pesti-
cides; 

(b) whether according to this studj 
40,000 tonne! of hazardous pesticides 
which are either banned or highly 
restricted for use in developed 
countries are still used every year in 
India; 

I 

(c) if so, the weU·known pesticides 
included in this category; 

(d) whether Government arc con-
templating any step to stop the flow 
of such pesticides from the West; 
and 

(el whether the insecticide s Act, 
1968 and the Registration Committee 
set up by it, have proved ineffective in 
checking the import, production and use 
of harmful pesticides ? 

THE MINISTER Of' CHEMICALS 
AND FERTILIZERS AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
VEERENDRA PATIL): (,,) Yes, Sir. 
A study entitled 'Cc;ntrol of Pest Infes-
tation Policies fdr Pesticid'~s in India' 
was taken up by National Insti t ute of 
Science and ... Technology Development 
Studies (NISTADS). 

(b) While the NISTADS is yet to 
brinl out a report of this study, two 
articles have been published (i) Structure 
and Growth of the Pesticides Indu~try 

ill Ir,dia; and (ii) Pesticides Hazards: 
a Gr.owiBI Global Problem. The second 
arUt;;le refers to information/data on 

Production and Import of Pesticides in 
India published in Journals like 'Pesti-
cides Informatio;" and 'Commerce' indi-
cating use in India durina 1980-81 o( 
30,000-40,000 tonnes of pesticides, 
lome ot which are banned or hiah! y 
restricted in some developed countries 
while their use is permitted in others. 
The import of suc..h pesticide, "has codle 
down significantly. 

(c) The pestic-des referred to in 
the articlo are : B.H.C.. D.D.T., 
Lindane, Aldrin, Heptachlor. Chloro-
dane, 2, 4-0. 

(d) and (e). The quan tum of import 
of such pesticides has been deelining 
and the import of these are now quite 
small. Of the pest icides, of. such nature, 
used within India the bulk is accoun-
ted for by D.D.T. and B.H.C used 
in National Malaria Eradication Pro-
gramme. 

The import and manufacture of pes-
ticides in India. is regulated, inter-alia. 
under the Insecticides Act. 1968. Before 
allowing the import/manufacture of 
pesticides in the country, the Regisha· 
tion Committee, set up under the Act, 
takes into account all the relevant 
aspects like efficacy of the insecticide 
and its safety to human beings and 
animals with reference to Indian 
conditions. 

[Translation] 

Speed and manoeuvrability of 
Mlrage--lOOO 

2129. SHRI MOHAN LAL JHIM-
RAM: Will the Minister of DEFENCE 
be pl~ased to state: 

(a) whether the speed and manoeuv-
rability of Mirage-2000 is more as 
compared to F·16 fight er aircraft given 
to Paktstan by America; ~nd 

(b) the names of the aircrafts in tbe 
world that are more or equally mlllO-

euvrable as Mira.e.2000 and the name. 
of tbe countries which havo ,u~~ 
aii-crafts ? 
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THE MINISTER OF DFFENCE 
(SHkI P. V. NARASIMHA RAO): (a) 
and tb). The maximum speed of the 
Mirage·2000 is higher than that of the 
P.16 aircraft Authentic information on 
manoeuvrability of comparable aircraft 
is Dot available. According to published 
in,form~tior, however, a ircrafts mention 
therein as MIG .. 29 of USSR, the P-l5 
with USA, Saudi Arabia, Israel and 
Japan. and the F-16A with USA, Israel 
Egypt, Pakistan, Venezue!a, Belg"um, 
Denmark and Norway have performa-c'! 
characteristics that are comparable 
to the Mirage aircraft. 

[ EngUsh] 
Industrla1 Deve10pment of Backward 

areas of U.P. 

2130. SHRI GANGA RAM: Wilt 
tbe Minister of INDUSTRY AND 
COMPANY AFFAIRS be pleased to 
atat e ! 

(8) whether Union Government 
have any proposal to declare tehsils 
ICheragarh, Bar and Fatehabad Kira-
waH, rural areas of Agr a tehsil of dis-
trict Agra and Shikohabad tehsil of 
district Mainpuri, as industrially back .. 
ward areas; 

(b) . if not, whether Gov..:rnment 
propose to get a detailed survey 
carried out with a view to draw up a 
plan for accelerated industrial deve-
lopment of these most backward 
areas; 

(c) whether Government have any 
policy to shift various industries of 
Alra to the above backward areas of 
district Agra from environmental 
pollution point of view; and 

(d) if so, what are the auidelines to 
Implement this policy 7 

THB MINISTER OF STATE IN THB 
MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS AND IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI ARIF MOHAMMAD KHAN): 
(a) The entire district of Mainpuri has 
been declare" as a Cate,ory te· b"c~· 

ward district. There is no proposal to 
declare Agra district or any part there-
of as industrially baokward. 

(b) Sottin. up of industries in a 
specific district is primarily the rcspon. 
sibiJity of the State Government oon .. 
cerned and at the instance of the State 
Government the concerned District 
Industries Centres carry out industrial 
surveys from time to time. 

(c) and (d). A trapezium has been 
identified in Agra .. Mathura region with-
in which no polluting industry is 
allowed to b~ located. 

Industries have been classified into 
3 categories depending upon the pollu-
tion potent ial viz. industries which are 
completely prohibited, industries which 
con be allowed aft er their impact 
assessment and those allowed in tho 
prohibited zone. An expert Committee 
constituted by the Department of Envi-
ronment monitors the progress of poUu-
tion abatement measures in Agra 
Mathura region. 

[Translat/on] 
Distribution of JDPT and PP 

213 1. SHRI JITENDRA PRASADA : 
Will the Minister of PETROLEUM be 
pleased to state: 

(~) whether Indian Petro-Chemicals 
C,)rporation Ltd. produces Low Density 
Polyethylene (LDPT) and Polypropylene 
(PP) which are distributod to small 
scale units atd MR TP "units as ra w 
materials for polythene and if 10, the 
names of the firms in Delhi to which 
these raw mat~rjals were supplied durin& 
the year 1984.85 and the quantity sup-
plied to each of them; 

(b) whether it h a fact that thore 
is acute shortage of the above-mentioned 
raw materials prod uct by [peL throuah. 
out tbe country; 

(e) if 80, whethtr in view of tbo 
shor~ale of these raw materials, IPCL 
~ It ott :\1 tllo same to "U its diatrib\ltor, 




